Commercial Courts of Civil Judges (Senior Division) in Bihar

(Commercial disputes where value of the Suit or Dispute is not less than Rs. 3
Lacs and up to Rs. 1 Crore)

Month - January (2020)

Eﬁa?r: cgfg‘:'e No. of cases EIDS 0;;?3? No. of cases
bp e instituted during the P pending at the end
eginning of the th during the fth h
S mon HiGhth of the mont
15 0 0 16*

Note(*) — 1 case has been received from the Court of District Judge Patna in Patna Judgeship.

Commercial Courts of District Judges in Bihar
(Commercial disputes where value of the Suit or Dispute exceeds Rs. 1 Crore)

Month - January (2020)

pzr?a?rrgczf the Hosahonses ﬁ?’s'p"(fs‘;?ﬁ? o
beginning of the instituted during the during the pending at the end
month month moanth of the month
11 0 0 10*

Note(*) - 1 case has been transfered to the Court of Sub Judge-1, Patna in Patna Judgeship.

Commercial Appellate Courts ( at District Judge level) in Bihar

Month - January (2020)

No. of No. of No. of
casesl/appeals |No. of cases/appeals| cases/appeals cas esla-lppeals
pending at the | instituted during the| disposed of pending at the end

beQmmn:)nngﬂ?f the month dun?ggtahe of the month
0 0 0 D




The High Qonrt of Judicature at Patny

Commercial Appellate Division of the Patna High Court, Patna

Month - January (2020)

No. of cases pending at No. of cases No. of cases No. of cases
the beginning of the instituted during | disposed of during | pending at the
month the month the month end of the month
1 1 0 2
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